
   Central Administrative Tribunal 
Jammu Bench, Jammu 

Hearing through video conferencing 
 

O.A. No.61/1162/2020 

This the 4th day, Friday of December, 2020 

Hon’ble Mr. Rakesh Sagar Jain, Member (J) 
Hon’ble Mr. Mohd. Jamshed, Member (A) 
 
1. Javed Iqbal, Age: 52 years, 

S/o. Sh. Ghulam Mohd. 
R/o. Bhaderwah, Tehsil Bhaderwh,  
District Doda; 

 
  2. Abey Sudan, Age 48 years, 
   S/o. Sh. Ramesh Chander Sudan, 
   R/o. Ari Mendhar, Tehsil Mendhar, 
   District Poonch; 
 
  3. Ramesh Kumar Padroo, age 53 years, 
   S/o. Sh. Soom Nath Padroo, 
   R/o. Lane No.24, Block 153, Flat No.03, 
   Jagti District, Jammu; 
 
  4. Satish Kumar Bhat, Age 55 years, S/o. Sh. Amar Nath Bhat,  

R/o. Dream City Barnai, Muthi; 
 
  5. Jagjeet Singh, Age 49 years, S/o. Sh. Balwant Singh,  

R/o. W.No.16, H.No.11, Tehsil & District Poonch; 
  
  6. Bharat Bhushan Sharma, age 52 years, 

S/o. Sh. Yog Raj Sharma, R/o. Village Uttri Tehsil & 
District Kathua; 

  
  7. Pradeep Kumar (RBA), age 55 years,  

S/o. Sh. Lakshmi Chand , R/o. Village Rehi Shiva, 
Tehsil & District Doda; 
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8. Roshan Lal (RBA), age 54 years, S/o. Sh. Hari Lal,  
R/o. Village Shiva Tehsil & District Doda; 

 
  9. Chaman Lal, age 44 years, S/o. Sh. Dhan Raj, 

R/o. Village Brehvi, Tehsil Kalakote, Disrict Rajouri; 
 

10. Sajjad Ahmad (RBA), age 49 years, S/o. Sh. Taffail Hussain, 
R/o. Village Shadhra Sharief, Tehsil Thanamandi,  
District Rajouri; 

 
  11. Ajay Kumar Choudhary (ALC), age 49 years,  

S/o. Sh. Babu Ram, R/o. Village Sehal, 
 Tehsil Beripattal, District Rajouri; 

 
  12. Rajesh Singh, age 49 years,  

S/o. Sh. Ajit Singh, R/o. Village Sawla,  
Tehsil & District Kathua; 

 
  13. Sudesh Kumar (SC), age 48 years,  

S/o. Sh. Dewan Chand,  
R/o. Haneja, Tehsil & District Doda; 

 
  14. Naresh Kumar (SC), age 46 years, 

S/o. Sh. Sewak Ram, R/o. Chohala,  
Tehsil R.S. Pura, District Jammu; 

 
  15. Dushyant Kumar (SC), age 49 years,  

S/o. Sh. Mahant Ram, R/o. Rewara (Chakka), 
Tehsil & District Doda; 

 
  16. Bal Krishan, Age 48 Years,  

S/o. Sh. Naib Chand, R/o.Village Jatheli,  
Tehsil Secondary School Jatheli, Doda; 

 
  17. Mohd. Rashid, aged 52 years  

S/o. Mohd. Bashir, R/o. Village Topa,  
Tehsil Mendhar, District Poonch. 

 
18. Rishi Kumar, age 50 years,  

S/o. Sh. Om Raj,  
R/o. 164/B, Sainik Colony, Jammu.   

   ...............Applicants 
(Mr. S.S. Chandel, Advocate) 
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Versus 
 

1. U.T. through Commissioner/Secretary 
   Education Department, Govt. Of J&K, Civil Sectt.,  

Jammu/Srinagar-180 001; 
 
  2. Director, 

  School Education Department, Jammu-181205; 
 
3. Director,  

School Education Department, Srinagar-190 001; 
 
  4. Baljinder Singh; 
 
  5.  Azad Hussain Sheikh, 
 
  6. Mohd. Ismail Rather; 
 
  7. Raj Nath Thusoo; 
 
  8. Nizam-ud-Din Bhat; 
 
  9. Farooq Ahmed Rather; 
 
  10. Nazir Ahmed Baba; 
 
  11. Fayaz Ahmed Wani; 

 
 12. Malik Ather Ali; 
 
 13. Zabeer Hussain Wani; 
 
 14. Abhishekh Hussain Khan; 
 
 15. Saleem Altaf; 
 
 16. Altaf Ahmed Sheikh; 
 
 17. Nazir Ahmed Dar; 
 
 18. Fayaz Ahmed Qureshi; 
 
 19. Altaf Hussain Bhat; 
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 20. Farooq Ahmed Malik; 
 
 21. Mohd. Yousuf Sheikh; 
 
 22. Javed Iqbal Dar; 
 
 23. Manzoor Ahmed Mir; 
 
 24. Musthaq Ahmed Dar; 
 
 25. Manzoor Ahmed Malik; 
 
 26. Fayaz Ahmed Najar; 
 
27. Nisar Ahmed Reshi; 

 
28. Adarsh Bharti; 

 
  29. Parvinder Kour; 

 
30. Ritu Sharma; 

 
31. Daljeet Singh; 

 
32. Adarsh Manav Sharma; 

 
33. Shishu Bala; 

 
34. Bhushan Kumar; 

 
35. Jameel Ahmed Wani; 

 
36. Jatinder Singh; 

 
37. Bharat Singh; 

 
38. Raman Kumar; 

 
39. Pawan Kumar Abrol; 

 
40. Surinder Singh; 

 
41. Rattan Lal; 
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42. Farooq Ahmed Najar; 
 

43. Peer Shabir Ahmed; 
 

44. Ghulam Mohi-ud-Din Bhat; 
 

45. Mubariq Ahmed Padder; 
 

46. Munish Kumar; 
 

47. Khurshid Ahmed Bhat; 
 

48. Mohd. Maroof Bhat; 
 

49. Khurshid Ahmed Wani; 
 

50. Manzoor Ahmed Parrey; 
 

51. Fayaz ahmed Lone; 
 

52. Verinder Singh; 
 

53. Fayaz Ahmed Wani; 
 

54. Mushtaq Ahmed Bhat; 
 

55. Nazir Ahmed Yatoo; 
 

56. Bashir Ahmed Dar; 
 

57. Irshad Ahmed Malik; 
 

58. Rayaz Ahmed Shah; 
 

59. Mohinder Singh; 
 

60. Iqbal Kour; 
 

61. Sudesh Kumari; 
 

62. Shami Kumari Chib; 
 

63. Amritpal Singh; 
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64. Neena Puri; 
 

65. Anjali Koul; 
 

66. Vinod Kumar; 
 

67. Vikas Sharma; 
 

68. Archana Arrora; 
 

69. Rashmi Gupta; 
 

70. Arun Gupta; 
 

71. Satish Kumar; 
 

72. Sanjay Kumar; 
 

73. Ram Kumar Khajuria; 
 

74. Rajinder Kumar; 
 

75. Manjeet Kumar; 
 

76. Satish Kumar; 
 

77. Gulshan Raina; 
 

78. Anju Bala; 
 

79. Sanjeet Kumar; 
 

80. Danish Kumar; 
 

81. Seema Gupta; 
 

82. Janak Raj; 
 

83. Nalini Raina; 
 

84. Sonia Choudhary; 
 

85. Aman Sharma; 
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86. Rakesh Miyan; 
 

87. Ashok Kumar, 
 

88. Bharat Bhushan; 
 

89. Rakesh Kumar; 
 

90. Nisar Ahmed Dar; 
 

91. Mohd. Irphan; 
 

92. Altaf Hussain Lone; 
 

93. Reena Sharma; 
 

94. Kavita Abrol; 
 

95. Paramjeet Singh; 
 

96. Sunil Kumar. 
 
Respondent Nos. 4 to 96 
C/o. Respondent No.2 & 3.     

     ........ Respondents 
 

      (Mr.Amit Gupta, Additional Advocate General) 
 



8 
 

O R D E R (ORAL) 
 
Hon’ble Mr. Rakesh Sagar Jain, Member (J) 
 

Leaned counsel for the applicants submits that the representation made by 

the applicants in respect of their grievance dated 05.10.2020, Annexure –A/4 is 

pending before the respondents.  Learned counsel for the applicants submits that 

applicants would be satisfied if the OA is disposed of by directing the 

respondents to consider and dispose of their pending representation with limited 

time frame and the question of seniority be adhered to while preparing the 

seniority list. 

2. Accordingly, OA is disposed with a direction to the respondents to 

consider and dispose of the pending representation of the applicant dated 

05.10.2020, Annexure-A4 of the applicants within a period of one month from 

the date of receipt of certified copy of the order of the Tribunal with intimation 

to the applicants and respondents would ensure that the seniority be followed as 

per rules while preparing seniority list, if any.  It is made clear that nothing has 

been observed on the merits of the case.  There shall be no order as to costs. 

 

    (Mohd. Jamshed)  (Rakesh Sagar Jain) 
        Member (A)         Member (J) 
 

asvs 


